TO 8L PUBLISHOD IN PART

[1 scCTion 3(ii) OF THe GAZETT. OF INDIA

COVLAN(e N1 Of LNDIA
MINISTRY OF FINANCE
( DEPARTMLNT OF ReVeNUe )

o v s s e

.
NE W DELHI s THe [ T

NG TLEL CA TLON
T(INLOME ~TAK)

S,0.No, ~In exsrcise of the pousrs conferred by clause
(b) of Sub-sectian (2) of Section 80 G of ths incmmentax hct,
1961 (43 of 1961), the central Govérnment hereby notifiss the
4Shras Tﬁlsibag.Iemple, Pune * to be a place of public

worship of renmuh throughout the 3State of Néharashtga for fha

purpose of the said aectien;

Notification Nos QR24é& - (FuNe,176/17/92~1TA=1}

_ (SHARAT CHANDRA)
Under. Secretary to the Govt. of India.

To
The Manager,
Government of India Press,
Ring Road, Mayapuri Industrial Arda,
(Near Rajouri Garden), Naw Delhi,
Copy tot

1, The Managing Trustse, Shree Ramji Sansthan, Tulsibag ,1124,
Bughwar Pet, Pune = 411 002, subjsct to the cenditions that

the donations received will be utilised exclusively for
renovation / repair works and separate books of accounts
will be maintained for this and to the Commissioner of

Income=-tax, Tamil Nadu.

2, The Cammissionar,of Income=-tax, Pune with reference to hi
letter No.Pn/80G(2)(b)/..1992-93 dated 23rd November,92,
is requested to revisw the case afiter every three years

regarding the utilisation of denations by obtaining relev

accounts frem the respective rellgicus authorities,
3, All Chief Commissisnrs & Dirasciors General of Incoma=-tax.
4, Comptroller & Auditor Gensral of India, New Delhi.
JOR

(DZVINDCR KUMAR SE HGAL)
S£CTION OFFICER.
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